179

BEFORE THE NATIONAL GREEN TRIBUNAL PRINCIPA

BENCH, NEW DELHI

IN

ORIGINAL APPLICATION NO. 1193 OF 2024

IN THE MATTER OF:

News Item titled “Illegal miners attempt to run over trainee IAS

officer at U.P.-Uttarakhand border” appearing in the Hindustan

Times dated 26.09.2024

INDEX

S.No.

Particulars

Page

No.

Affidavit of District Magistrate Moradabad, In
Compliance of Order Dated 27.09.2024 passed
By This Hon’ble Tribunal

Annexure R-1: A copy of the order dated

27.09.2024 passed by this Hon'ble Tribunal

Annexure R-2: A copy of FIR No. 0406 dated

23.09.2024

Annexure R-3: A copy of Status report of 10

dated 17.01.2025

Annexure R-4: A copy of report dateg

23.09.2024

‘\




180

Annexure R-5: A copy of chart of existing sand

mining leases in District Moradabad

Annexure R-6: A copy of chart showing

ordinary earth mining lease in District Moradabad

W@NW& THROUGH
ik

(ANKIT VERMA)

STANDING COUNSEL STATE OF UP

A-15 FF, NIZAMUDDIN EAST, NEW DELHI- 110013

MOB: - 0999080440

Email-ankit.scngtup@gmail.com

I
=T




BEFORE THE NATIONAL %EEN TRIBUNAL PRINCIPAL

BENCH, NEW DELHI

ORIGINAL APPLICATION NO. 1193 OF 2024

IN THE MATTER OF:

[ S

News Item titled “Illegal miners attempt to run over trainee IA
- . H n

officer at U.P.-Uttarakhand border” appearing in the Hindusta

Times dated 26.09.2024

AFFIDAVIT OF DISTRICT MAGISTRATE MORADABAD, IN

COMPLIANCE OF ORDER DATED 27.09.2024 PASSEI'D B::Y

THIS HON'BLE TRIBUNAL % ’P‘!Q(, |
N

t

Advocate/orary Meie . o
thn‘
The Respondent No. 5 herein states as under A
MOST RESPECTFULLY SHOWETH: &'7 0‘

I, Anuj Singh aged about 36 years, presently posted as District

Magistrate-Moradabad, the deponent, do hereby solemnly state

and affirm as under: -

1. That I am the above-mentioned authorized officer on behalf
of answering Respondent 5 and is duly competent to file the
present affidavit. That the Deponent is well conversant with

the facts and the CIrcumstance of the instant Case and
is

competent to swear this affidavit.

L
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2.
That the Deponent has read and understood the contents of

the present affidavit. The averments made in the Original

Application, which are not specifically admitted hereunder,

must be considered to have been denied by the Deponent:

3.That the deponent is posted as District Magistrate-

Moradabad, since 25.06.2024 and is swearing this a%

his official capacity. '

Jlu

ot

: AR T

4. That this Hon’ble Tribunal vide its order dated 27.9- 12024 =
was pleased to issue the following directions: - -

. Issue notice to the above respondents for filing

their response/reply by way of affidavit before the

Tribunal at least one week pefore the next date of
hearing. If any respondent directly files the reply
without routing it through his advocate, then the said

respondent will remain virtually present to assist the

A copy of the order dated 27.09.2024 passed by this Hon’ble

Tribunal is annexed herewith and marked as Annexure R-1.

5. That the present affidavit is being filed in respectful
compliance of the order dated 27.09.2024 passed by thi
is

Hon’ble Tribunal.
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6. That the alleged unfortunate incident occurred on 22.09.2024
at around 10:00 PM in village- Bhojpur Dharmpur Tehsil

Sadar, District Moradabad at Gata no. 85k admeasuring area

of 3.582 hectares.

.That a local villager complained about illegal
mining/transportation of soil from the bank of River Dhela on

22.09.2024. A call was received on the CUG Mobile Number-

9454416868 of the Sub Divisional Magistrate Saw
Moradabad. g s T

. That upon receiving the call, the Sub Divisiona‘?‘b@%r‘ ‘. "
along with the Tehsildar Sadar (Ram Veer Singh) and Police
Force from Bhojpur Police Station immediately reached the
alleged area from where the complaint regarding illegal soil

mining/transportation was reported and further inspected the

area.

. That during the inspection, it was observed that two tractor
trolleys bearing registration number UP21 AB 7772(Owner-
Anees Ahmed S/o Raisuddin R/o Mohalla Dharmpur Anga,
Bhojpur Dharmpur) and UP21 DB 8850 (Owner Naimuddin

S/o Anees) resident of the neighbouring of alleged area w
ere

being used for illegal transportation of mined Soil

i
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10. That when an attempt to stop the illegal soil mining which
Was being carried out by unknown persons (local villagers)
Who were on two tractor trolleys was made by the officials of
the District Administration, they tried to flee away from the
alleged area. While they were being chased on the main chak
road, the tractor trolleys got stuck in the nearby sugar cane

fields from where the accused persons left the trolleys and

ran away from the alleged area. /",‘?"}AEE‘\
a2,
11. That the two-tractor trolley were seized imim drapely jan

FIR No 0406 was registered against two tractor trollys and
unknown persons on 23.09.2024 at 23.58 pm based on the
complaint filed by the Lekhpal. A copy of the FIR No. 0406

dated 23.09.2024 is annexed herewith and marked as

Annexure R-2

12. That As per the status report of Inspection officer in
aforesaid FIR, six persons namely Naimuddin s/o Anees,
Moinuddin s/o Anees, Anas s/o Naimuddin (All r/o vill-
Dharmpur anga, PS Bhojpur, Moradabad), Furkan s/o Abrar
(r/o Gajraula Said, PS Bhojpur), Manoj s/o Lal Singh (r/o
Adampur, PS Bhojpur) and Asif s/o Aslam (r/o Gajraula Said,
PS Bhojpur) came into light. One person named Furkan was

arrested on 27.09.2024 and two person
S namely Naimuddj
in

it



185

and Moinuddi
Moinuddin were arrested on 01.10.2024. The charg®
sheet in the aforesaid FIR has been filed on 14.12.2024- =

COPY of Status report of 10 is annexed herewith and marked

as Annexure R-3

13. That it is submitted that the alleged incident is related tO
ordinary soil mining. Tehsildar Sadar has reported  for
necessary action in the aforesaid illegal soil mining via letter

dated 23.09.2024. A copy of report is annexed herew
eroBLie

marked as Annexure R-4

14. That in District Moradabad only one perenniqﬁRL‘.‘a‘r Ram 3
Ganga flows wherein two sand mining leases of area fess
than five hectares have been granted. Another sand mining
lease has been granted in the River Fika which is non
perennial. Apart from three sand mining leases no other sand
mining leases have been granted/ operational in District
Moradabad. A copy of existing sand mining leases in District

Moradabad is annexed herewith and marked as Annexure
R-5

15. That in District Moradabad, five short term ordinary earth
mining permits, validity period of maximum 1 month are
currently operational which caters to the regular constructi

on

needs of the various projects of the Ce
ntre as well a
S State

H



186

rt showing ordinary earth mining
lea
S€s is annexed herewith and marked as Annexure R-6

Government. A copy of cha

16. That Appropriate actions have always been taken in case
of illegal mining and transportation of minor minerals in the
district. In FY 2024-25 ti| December 2024, 525 cases of
illegal mining and transportation has been reported and Rs.

*,? e

2.89 Cr has been recovered from the same.

17. That it may be stated that the area from WW‘ f

sorl has been reported is very small and far awa

main City of Moradabad. Very few cases of theft have been
reported, upon which immediate action has been taken.
However, the District Administration is fully conscious and
has been successful in preventing large scale thefts through

trucks/ tractor trolleys and effecting checking is continuing

till date.

18. That the deponent most humbly submits before this
Hon’ble Tribunal that the District Administration Moradabad is
very conscious and vigilant about illegal sand and soil
mining/ transportation in the entire District. The deponent
further undertakes before this Hon’ble Tribunal that he will
leave no stone unturned in ensuring that Prompt andg penal

action in accordance with law is taken agai
gainst the per
sons

41



19. T i
hat in the interest of justice, the present affidavit may be

taken on récord by this Hon'ble Tribunal.

Verification

st te that

q'__

the contents of the foregoing paragraphs of the above

I, the deponent above named do hereby verify

application are true to the best of my knowledge and belief,

no part of it is false and nothing material has been concealed

there from.

On this  day of , 2025
EPONENT

Shafmncn
Regd. No, 82¢45) 29+
\ Notary Public

Dislt Moradabas
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BE

FORE 14
E
N‘“IONAL GREEN TRIBUNAL PRINCIPAL

ENCH, N W DELHI

IN
ORIGINAL APPLICATION NO. 1193 OF 2024

IN THE MATTER OF:

News Item titled “Illegal miners attempt to run over trainee IAS

officer at U.P.-Uttarakhand border” appearing in the Hindustan

Times dated 26.09.2024

AFFIDAVIT

I, Anuj Singh aged about 36 years, presently posted as District

Magistrate - Moradabad, the deponent, do hereby solemnly

state and affirm as under: -

1. That T am fully acquainted with the facts, mes
. ' AN A
and records of the instant case. : % 5

B

2, /
5 o
2.That T further state that the averments m-’fhe

application have been thoroughly read and understood by
me and thereby I declare that the application hag been

prepared on behalf of District Magistrate Moradabag i.e

(4

Respondent No. 5.
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That the contents of the accompanying application are all
true to my knowledge and the rest are on information

derived from papers of the case and believed by me to be

true.

Verification:

I, the deponent above named do hereby verify and state that
the contents of the foregoing paragraphs of the above Affidavit
are true to the best of my knowledge and belief, no part of it is

false and nothing material has been concealed there from.

Verified by me on this day of

EPONENT




190‘4&9&’_&5‘-1

Item No. 01 Court No. 3

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Original Application No. 1193/2024

_News Item titled “Illegal miners attempt to run over trainee IAS officer at
U.P.-Uttarakhand border” appearing in the Hindustan Times dated
26.09.2024

Date of hearing: 27.09.2024

CORAM: HON'BLE MR. JUSTICE ARUN KUMAR TYAGI, JUDICIAL MEMBER
HON’BLE DR. A. SENTHIL VEL, EXPERT MEMBER

ORDER

1. This Original Application is registered suo-motu on the basis of the
news item titled “Illegal miners attempt to run over trainee IAS officer at
U.P.-Uttarakhand border” appearing in the Hindustan Times dated
26.09.2024.

2. The matter relates to a recent incident at the U.P.-Uttarakhand
border, where a group of illegal sand miners attempted to run over a
trainee IAS officer, who was posted as the Joint Magistrate in Sadar
Tehsil, Moradabad. As per the article, the officer was part of an anti-

encroachment operation and was overseeing efforts to curb illegal mining
activities in the region. During the operation, a group of miner. egedly
drove their vehicle aggressively towards the officer, posmgéﬁ%

to his safety.

3. The article highlights that the miners allegedly t (ﬁ
officer and his Team by using a tractor. They also attacked t G:ch
sugarcane pulled from a nearby field before fleeing the scene. The Police
Team accompanying the Administrative Officer managed to seize two

tractor-trolleys and heavy earthmovers from the spot.
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4. The article asserts that illegal sand mining has been a persistent
issue in the Thakurdwara region for many years, often leading to clashes
between Administrative Authorities and illegal miners. The miners
frequently escape across the border into Uttarakhand Territory when
confronted by law enforcement. This incident highlights the ongoing

challenges faced by Authorities in curbing illegal mining activities and

ensuring the safety of Officials involved in such operations.

5 The above news item indicates violation of the Sustainable Sand
Mining Guidelines, 2016 and the provisions of The Environment

(Protection) Act, 1986.

6.  The news item raises substantial questions relating to compliance
of the environmental norms and implementation of the provisions of
enactments mentioned in schedule I of the National Green Tribunal Act,

2010.

7. The power of the Tribunal to take up the matter suo-motu has been
recognized by the Hon’ble Supreme Court in the matter of “Municipal

Corporation of Greater Mumbai vs. Ankita Sinha & Ors.” reported in 2021
gt

v

SCC Online SC 897. | @gﬁY Py

()  Member Secretary, Uttar Pradesh Pollyfien Control Board
(UPPCB), Building No. TC-12 V, Vibhuti Khand{ Gomti Nagar
Lucknow-226010

(i) Member Secretary, Uttarakhand Pollution Contre] Board
(UKSPCB), Gaura Devi Paryavaran Bhawan, 46 B IT Park
Sahastradhara Road, Dehradun, Uttarakhand

(i) Member Secretary, Central Pollution Contro| Board

. (CPCB
Parivesh Bhawan, East Arjun Nagar, Delhi-11003 3 ),
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(iv) Ministry of Environment,

Forest and Climate Change
(Regional  Office),

Integrated Regional Office, Kendriya
Bhawan, 5t Floor, Sector “H”, Aliganj, Lucknow — 226020

(v} District Magistrate (DM) Moradabad, District Magistrate

Office, Collectorate, Moradabad-244001, Uttar Pradesh

) District Magistrate (DM) Udham Singh Nagar, Collectorate

Compound, Rudrapur Udham Singh Nagar, Uttarakhand

9. Issue notices to the above respondents for filing their

reésponse/reply by way of affidavit at least one week before the next date
of hearing through e-filing. If any respondent directly files the reply
without routing it through his advocate then the said respondent will

remain virtually present to assist the Tribunal.

10.  List on 22.01.2025 for the further consideration.
Arun Kumar Tyagi, JM
Dr. A. Senthil Vel, EM
September 27th, 2024 .
Original Application No. 1193/2024 Tk BTN
AS 4 W B
l,.’: . ﬂ\;:"{'
i ) A
\ % & ) & il
1"'@1 P
W

g “ep N ¢
L '\.__\ u?_:
""‘“"i‘ig
(f\ ( r-‘= - —

No. 62i45‘ zn 7
NO'F!"\’ Public
\ Distt w‘gab’m



193 ANNEXVRE R-2

N.C.R.B (z.€t.3me&1)
LLF.-l (gehtpd ST & -l)

FIRST INFORMATION REPORT
(Under Section 173 B.N.S.S)

waH gaar faré
(&mT 173 <Y 77 vw v & aga)

1. District/Unit (Ne/gars): wueree
P.S. (am): Wi Year (7): 2024
FIR No.(7..fx. §.): 0406
Date &Time of FIR(W.4.ft. &t femimrana): 23/09/2024 23:58

2. S.No. Acts (arfdforzm) Sections (EMX1(T))
(%.4.)
1 9 =g |igar (& o o), 2023 191(2)
2 g~ ERar (@ oe), 2023 131
3 O aRa @@ U ), 20230 132
4 I ERar (@A eE), 2023 324(5) 00
- 5 &F yd g (R o R 214)

| fafaw 1957 i
3.(a) Occurrence of offence (3UTe Ht ) :

1. Day aErR Date From 22/09/2024 Date To  22/09/2024
(f&): (RAiwd): (s aw ):
Time Period  Ug(8 Time From B0 E T 22:00

(S99 T Jaig): (I g ):
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N.C.R.B (z.dt.amel)
LLF.A (e it e )
(b)Information received at P.S. (AT STgT =T 9TE Eﬁ ):
Date 23/09/2024 Time (&93):23:58 &<
(f1i® ):
(c) General Diary Reference (TUs=r=rm g2 ):
Entry No. 075 Date & Time 23/09/2024 23:58
(wiat® 5.): (fe=rie 3 Tma):

4. Type of Information (=1 & y&R): fAfda
S.Place of Occurrence (Se-TeaH):

Direction and distance from P.S. Beat No.
1. (a) (a7 @ g8 3 Ry ): W, 4 flt (e w):
(b) Address e 7€) U T *ﬂﬁg?
(gam):
(c) In case, outside the limit of this Police Station, then
(@fe ar W & age @ @)
Name of P.S. District(State)
(I T AH): (e (Tr=a)):

(3
[y,
%t; °\

N\

0:-‘“

\-

J'
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N.C.R.B (7A€l
LLF.AA (i sifer @ -l)
6.Complainant / Informant (Fsraasaf /gamraar ):
(a)Name (7m): s s AR dreume
(b) Father's/Husband's Name(Rrar / ufey @7
(c) BHt:Year of Birth (s=u RfY /af ): 1982
(d) Nationality (Tiftaan): wra
(e) UID No. (Zamgdt &.):
(f) Passport No.(4rauié §.):
Date of Issue (STl 3 &t fafY):
Place of Issue (STt it &1 €41 ):

(9) Id details (Ration Card,Voter ID Card,Passport,UID No.,Driving License,
PAN)

S.No.(%.49.) Id Type (9ga19 UF &1 y&1R) Id Number (Jg=IT- &)
1

(h) Address (uaT): |
' S.No. | Address Type Address (UdT)
(%.9.) |(I4T T UHR)

1 |aGwETEr & NI - qgier e qUIeeITe, I M, IR

2 |wwiiuer _[a oy g A Set O S S AR

(i) Occupation (<T9491d):
(j)Phone number (T¥TY §.):
Mobile (M=Tse €.): 91-9410065999
7.Details of known/suspected/unknown accused with full particulars

(mlﬁmlmaﬁwﬁq’tﬁmqﬁa@h);‘
Accused More Than (3=Td IR U& @ 3ifdrs gt ar deam):
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e N.C.R.B (v 4t
LLF.- (g wita e )

S‘Nf" Name (A7)  Alias (ST9TH) Relative's Name Present Address
(m4.) | (Rsder @1 mm)  (arcfAT wam)
1 1|07-08 AT [ 1. 3T ‘W,Tﬁﬁ e,
=t . wma
2 SR 21- ' 1. AT AT, 3T W,
E¥it-8850 IR
3 [¢Fexdd21- 1 1. I OICEE, I e,
TA-7772 AT | Lo
I | |

8.Reasons for delay in reporting by the coniplainahtlihfonnaﬁt
(Reraasal | gaaTsafl grr e 28 @ of wea & aro):
9.Particulars of properties of interest (Gaf=tra grufty @ fererwo):

S.No. Property Property Type Description Value
(%.4.) Category (avufer &1 weR) | (FRra) (In Rs/-)
(@t suf) (o (@ )

10.Total value of property (In Rs/-)-Gvuf &1 $ef 4o (e

11.Inquest Report / U.D. case No., if any (773 @sfar faté / . 51- 9 ., afe
AER): M N
S.No. UIDB Number 3: g% ; % : * \
Al T AL
12.First Information contents (Y28 =T 47 ): q%\ A% ;&i o
8" L

el AR — Far A, S TFTEay WG, TG HEIed, FelgeT 58 Wi
%ﬁsfggrm;aszz.og.zozwﬁw10:00a@rn\a1samqamm§§ﬁ5m
FEY 3 UTE B ST 75 F I e (F) I TG ¢ I T g W e
aferede / Juferntanidl Agied Tel AgdivieR Hgied o TsTed & / ierd afet
£ AR F AW @ FA Tet TIH S TG I @Y A #ih 0 02 Ty
;ﬁwm%@ﬁw%ﬁmwﬂaﬁwmﬁmmﬂ T
gaamiaoaaﬁ?ﬁ%gmawmmaﬁgﬁ@aaﬁmm aft
ﬁaﬁﬁmwm@aﬁmﬁamwﬁmmﬁg}
et gTelt Y At ot W R arg Y S O et T bl T e g
AT T AP T Y el Ul TS H ¢aret STell W Tl 39 1S, 07-08
AT T IS ST 351 & 02 $FEX ZTefl Breaht i M FSieh usama
Troree &1 [ gferd 3 T d g1 Sl @l e A et 1T HieTgR 3 g o

4
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. N.C.R.B (t.gt.ameel)
LLF.A (qehiepa ita @ )

Ram arm: wgiea & Rdew & B 07-08 st =i ;

: . % ft 21-Srel-8850

a3 F i 21--7772, oreg gama zrmsh‘zg'z;an?;m fRavé et
i B Y FU PG FAR (FrEuTeT ) &3~ FISTG LAY TG
T RICTETE, H100-941006599971e:- # 10484 Rfgel FAR FHITUIT LT
& T 3 gk @ agdR ¥ 3muR W Hrn i gRY e o deg; dlel et
T T ROFHI0 282 ﬁﬁﬂwﬁmmﬁgmﬁnﬁ |

13. Action taken: Since the above information reveals commission of

offence(s) u/s as mentioned at Item No. 2.

(&Y Tt refaTd : 9Rn It T @ waT Trora § b JOE HE B
T8 7E ¥, 2§ Jeor orer & g € )

(1) Registered the case and took up pad
the investigation: (WU &t fRaT Sl
T 3R S & ferg @ man):

(2) Directed (Name of 1.0.) PRAVEEN KUMAR Rank S| (Sub-Inspector)

(si=r fAHIT &1 AH): (T<)-

No. 0162535134 to take up the Investigation
(9.): (@ e I e # AR & ferg F&a e ) or (A1)

(3) Refused investigation due to (SIT= & fo):

or (¥ HEur S@ FhaT )
(4) Transferred to P.S. District
(aT=): (FSrem):

on point of jurisdiction (1 @FTTAH h HILU gEAiai) .

F.LLR. read over to the complainant / informant,admitted to be correctly
recorded and a copy given to the complainant / informant free of cost.

(mwmmflqmafﬁmﬁﬁmﬁqﬂwgmﬁ

us st Prges Aaaasal AT o - '
R.O.A.C.(3X. 3t .t .41 - s?' @ﬁ
# i
Q‘\ gi%i é
\%i" Q!a/({;tb“
-~



198

N.C.R.B (W-Eﬁ'i;ﬁ)
14s;i LLF -l (qehiepa STt B -1)
'gnature/Thump impression of the

Complainant / i
RSl e il

15Date ang tim fml kg ﬁmr-r);
_Ume of dispatch t
(3T & Yywr Y Ry smo the):court
Signature of Officer in charge.
Police Station
(ITET 9ATY F gEATER)

Name THANA BHOJPUR
Rank Sl (Sub-Inspector)
No. 9454404033
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N.C.R.B (u=.#}.3m<.&h)

o LLF.A (whiger iter @ )
Attachment 1o item 7 of First Information Report
S:;:imature: def:rz?t?:);nd other details of the suspect/accused:
i . PRI, Rrpfat e o e
(3T 377/ 2y )

. ification Mark
SNo@H) Sex Datervear Byilg Height Complexion e e
S () of Birth (FFTae (f;:;;-) (1)

= /
(wa?)ﬁ ! (@.dr)) “h— 7
1 2 3 4 S :
1 qey
2 ey
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Dl I.LF.-l (Thtepa siTer wrH -1)

Pecu:;:]‘::ie:s: T(:'fg:; (H air) - Eyes (31€) Habit(s) Dress Habit(s)
| il (IMed)  (ugTE)

9 | 10 ] 11 12 13

L?I;'ig:::gte Place Of (a1 €2rr=) | hersisF)
(wrsT/atefy) Burn  Leucoder Mole ' Scar Tattoo

Mark ma (FEqT)  (umer) (2 gu T

(T gU  (q@renf )
&1 (Ghe
) =)
14 '_15_ 16 17 18 19 20

These fields will be entered only if complainant/in
more particulars about the suspect/accused.

aaaﬁa#ﬁ;qmvﬁaﬁ%mmf,amﬁ%m &
ggwmmmaﬂmﬁh%l) . R

formant gives any one or
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ZOT- ANNEXURE R-3

oy e sorg RAeIr FRISHE
Qe A,
s Rirem st Teey
WWIE
_ fio
fArar: oITT BT R HOAO0- 040612024, BRT- 191(2/131/132/324(5) AT T 21(4) m |
T 07-08 IsTeT eafeh g ey = gt 21-$f-8850 v Earex + gdt 21-7-777 &5 T

LEIEU

I FET SR & R T SR o BT o) R 23.09.2024 oy A ot w5 TR
(SREITeT ) 8- ISR R eBeller Tav I HI00-9410065999 & e T a1 07-08 S
afth @ $aev % it 21-39fr-8850 TF $eR o gt 21777 AT aufrenr @ T TEAAER

' qﬁmamﬂqmwmwaqtmmmwmmﬁsmﬁm@‘wm
T & HTYR T JOIOH0- 0406/2024 HRT- 191(2)/131/132/324(5) NI ar_21(4)!!'1=1'?§"F"3’““’0 il
07-08 mwﬁwﬁw#q&mammqqgmqmmammasmmﬁmmﬂ
FRY S o Pl weea & v Sufides & g9g A TN s PR g s T

L, SRR Bt | R 35 7 ¥ R 24,00.2024 i o 2, et e T T A & I
" sifter s & Rt 25.00.2024 Y T A T, PrdOr HEES W*WE@W

<Y SRR ST T R TR R TRV Sy @ T GG MDY ST A
m1%{1)ﬁﬁwﬁqﬁmm131mmmm" T 2608 as’taﬁgmm‘ﬁ
ol e 2 ST AP T o e g D sy, O T TR ST
ST SSIGR T SRR R G SRR 0 ToRte STk g g CIeyie 0 AR
oY WYY, ATRIG G e 0 Tordter dg T HIegR S R - STy 3 AT AT

i & arciper W g 7w 27.09.2024 &Y S F A Y W%ﬁﬁmmw
ferfiep 28.09.2024 T IuFRIEE 3ft T RiE T B0 FHT FAR T H10 AR B T Sifber A R |
frtiar 30.09.2024 Y HeBTT ¥ ST IR & Brer & wrIfIT TR W Efer & = feHie 01.10.2024
Y e ¥ ST SRR TEYEN 9 AT Ui o ARG b wram {1 03.10.2024 Y wepTer 3 3R
sifitreRr & fert & TR Tt o= afier & wi RAiw 06.10.2024 webrer A I g & A &
e Ty o ey & w1 R 13.10.2024 BT THET SR F Fafta Saex wfewr 575 Rwat
TR0 70 UP21AB7772 &1 Ul TP 3 3rewe 13 e ot Rigrelt @ amr R foren
Wma@am.ﬁﬁwwwwwm IUTEH HRAT | aTe- [T IF 3Eae
SR & AT siftea el N foTien 17.10.2024 Y W ¥ A A I O TEE & W o
wﬁnﬂamﬁﬁﬁﬁﬂwlﬁaiaiza.w.zomm\mﬁrmmﬁ{gaﬁmgaqﬁmt
e & GEaTS 1 T 7 FrT e Rl T AT 30.10.2024 B P T A SRw X
qrafPuc S AR AT §Y | AT 07.11.2024 Y weper ¥ a1 Hfirgent 3 Frer & e M w
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ANNEXURE R-5

List of Sand Mining Leases in District Moradabad granted as per rules in UPMMCR 2021

sl. Name of Tehsil Village | Gatano |Area |Validity Period | Quantity /
No. Lessee

01 |M/s. Ranveer Sadar Mora 1,29 & 31 |4.814 |10-05-23 to 09-05- } 77024

| Singh i Ahatmali | Kh : 2028

j 02 M/s R K Kanth Kamalpur | 365 3.919 | 05-01-2022 to 04- | 62704

} Construction Mafi 01-2027

|03 | M/s. Pushpendra | Thakurdwara | Sabalpur | 3mi, 4mi & | 4.900 |01-01-2022 to 01- ' 78400 f

| | Chaudhary | Ahatmali | 5mi 01-2027




206

ANNEXURE R-6

List of Ordinary earth mining leases in District Moradabad

Sl 1 Name of Lessee l Village Tehsil Gata no/ Area Validity Period / Quantity
No.
\ 01 M/s. KCC Buildcon Pvt. Ltd. | Rani Nagal Sadar 1209/0.8300 Hec. |02-01-2025 (1Month) |31000
1208/0.7600 Hec. -

], 02 M/s. KCC Buildcon Pvt. Ltd. l Dilra Raipur Sadar 721/0.8420 Hec. 02-01-2025 (1Month) | 16000
i°3 Devyash Project & rhavdiya Bhood | Sadar 33/0.9710 Hec. 02-01-2025 (1Month) 30000
| Infrastructure Pvt. Ltd. Ahatmali 34/0.2375 Hec. [
L R ) 244/0.2447 Hec. i
04 Devyash Project & l Khavdiya Bhood | Sadar 146/0.4460 Hec. 12-12-2024 (1Month) | 70000
1 Infrastructure Pvt. Ltd. ' Ahatmali ' 35/1.6260 Hec.

| 36/0.6062 Hec. |
J ‘ 67/0.7180 Hec. |
i _ | 106/0.7170 Hec. |
05 M/s. KCC Buildcon Pvt. Ltd. | Uttampur Sadar 529/0.8880 Hec. 02-01-2025 (1Month) | 48000
i_ - | Bahlaulpur 814/1.4890 Hec. _‘_
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